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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,Old Red Ruilding,Allahabad-211003
Regional Braveh, Allahabad
Desod: 211012016
To P
Appellant s per address in table below '
Respondeni as per address in table below
Final Order No. ST/A/1002/2016-CUBR] dated 24/16/2016
1 amn directed to transmit herewith a certified capy of order passed by the Tribunal undes section 01(5) of the
Finance Act, 1994 relating to Service Tax Act, 1994, g/\\ n
&

Asstl, Reoisting
Application Appezl Name and Address of Appellant
ESTMMISCIIMR12016 STE352000 CCE KANPUR
1777, SARVODAYA
NAGAR, KANPUR 208005,
Name and Address of
Respondent
: AT EXPORTS,
BODLA BICHPURL,
AGRA (UL,

Copy To
Advosate{sl/ Consultant{s}:
3 Bar Association, CESTAT, Allahabad

4 Director Publications, Customs, Excise. 1P, Estate, Delhi

5 Mis Centax Publications Pvt. Lid,, 1532-1, Bhislun Pilamah Marg, MNew Delhi-3

é Coampany Law Inatitute of Todio Pyl Lid, Mo {old 1034, Valivaram Seer, T apar, Chenmal-17
7 Taxmann Allied Service Pyt Lid,, 56/372, New Roltak Raad, Pew Delhi-] 10003

8 LAWCRUX aAdvisors Pvt. Lid,, ]_,.1\\.-\!' Hause, 1-8, Sector-14, Faridabad 121003 (Haryana}

9 TaxIndiaOnkne.com Pvt. Ltd, 2nd Floor, Vasant Arcade, Vasant Kunj, New efhi - 110070

10 Marl Professional Services Pvt, Lid., 198, Bverest Block, Aditya Enclave, Myderabad - 38

11 The ICFAL sociely, 52, Nagarjuna Mill,Punjagutta Myderabad.- 500082

12 M/S Knowledge Progessing Pvt. Itd.(taymanagementindiz com),FF-19,1st Floor,Cross River Mall,CBI
Ground, Neat Karkar (r/oma Court,Delhi- 2100632
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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAMABAD

MISC Application No.ST/MISC/70121/2016
IN
Anpeal No.ST/835/2000-CUIRRB]

Arising out of Order-in-Appeai No.120-ST/APPL/KNP/2009 dated 11.05.2009
passed by Cormnissioner (Appeals) Customs & Central Excise, Kanpur.

For approval and signature:

HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL) .
HOMBLE MR, ANTL G. SHAKKARWAR, MEMBER (TECHNICAL) é\

[1. Whether Press Répor‘lter‘s may be allowed to see
i the Qrder for publication as per Rule 27 of the
CESTAT (Procedure) Rules, 19827 : No

2. Whether it should be released under Rule 27 of the
CESTAT (Procedure) Rules, 1382 for publication
in any authoritative report or not? t Yes

3. Whether His Lordship wishes to see the fair copy
of the Order? D Seen
4. Whether Order is Lo be circulated to the Departmental
:Yes

Authorities?

VA

Commissioner of Central Excise, Kanpur
L APPELLANT(S)

VERSUS

M/s A. T, Exporis,

APPEARANCE

S;f!\iri Rajeev Ranjan, It. Commissioner (A.R,) for the Revenue
None for the Respandent (s}

CORAM:

HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON'BLE MR. ANIL G, SHAKKARWAR, MEMBER (TECHNICAL)

DATE OF HEARING & PRONOUNCEMENT: 24.10‘2011“?;\:

FINAL ORDER NO.- W@G‘?.! 901k
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Appeal No, ST/635/00

Per M, Anil Choudhary : \‘

Heard. Appeal is disposed of as withdrawn under litigation policy as

prayed by Revenue,

(Pronounced in the open Court)

IL 6. SHAKKARWAR) (ANIL CHOUDHARY)
. MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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